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plementation of decisions is a conti-
nuous process. 

OhInese Submarines for PakistaD 

'137. Sbrlmatl Tarkeshwarl Sinha: 
Sbrl Sbree Narayan Das: 
Sbrimatl Savltrl Nigam: 
Sbrl H. C. Llnga Reddy: 
Sbrl Tala Ram: 
8brl Vlsbwa Natb Pandey: 
Dr. P. N. Khan: 
8brl M. L. Dwlvedl: 
Sbri Bbagwat lha ADd: 
Dr. M. M. Das: 
Sbri Subodb Hansda: 
Sbri S. C. Samanta: 
Sbri P. C. Borooab: 
Sbri Bade: 
8brl Hukam Chand 

Kac:bhavalya: 
Sbrl Klndar Lal: 

Will the Minister of Defence be 
pleased to state: 

(a) whether China has transferred 
to Pakistan few of its submarines re-
cently and Pakistan is also negotiating 
with France for the suPply of a few 
submarines; 

(b) whether their transference and 
negotiations do not pose a threat to 
the security of the indian coast; and 

(c) the action taken by Government 
in this regard? 

TIle Mln1ster of State In the Minis-
try of Defence (Sbri A. M. Thomas): 
(a) Government has nO information 
about the acquisition of any sub-
marines by Pakistan from China. 
However, an agreement has reported-
ly been finalised by Pakistan with 
France according to which Pakistan Is 
likely to acquire 3 submarines. 

(b) and (c). Government has 
under canstant review the submarine 
threat to India and necessary steps 
are being taken to meet it. It will 
not be in the public interest to dis-
close detaib of these .tep •. 
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intrusions by China 

*139. Dr. L. M. Slnghvl: 
Sbrl Vishwa Natb Pandey: 
Sbrl H. C. Linga Reddy: 
Sbrl D. C. Sharma: 
8brl D. D. Purl: 
8brl Flrodla: 
Sbrl R. S. Pandey: 
Shrl Nath Pal: 
Shrl Surendranath Dwlvedy: 
Shrl Hem Barua: 
Shri Harl Vishnu Kamath: 
Sbri K. C. Pant: 

Will the Minister of Defence be 
pleased to state: 

(a) whether any major territorial 
Intrusions have been made by Com-
munist China since 7th September, 
1966; 

(b) if 10, the details thereof; and 
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(c) the counter-measures taken by 
Government in the matter? 

The Minister of state In the MiniS-
try of Defence (Shrl A. M. Thomas): 
(a) to (c). A statement showing the 
details of intrusions into Indian and 
Sikkim territory since the 7th Sep-
tember, 1966, is laid on the Table t' 
the House. [Placed in Library. See 
No. LT-7231/66). None of these in-
trusions can be termed as being major 
ones. Protests have been lodged with 
the Government of Peoples Republic 
of China. 

Assets aDd Llablllties of Mlnlsten 

°140. Shrl Bart Vishnu Kamath: 
Shri Surendranath Dwlvecly: 
Shrl Bem Barna: 

Will the Prime Minister be pleased 
to refer to the reply ,iven to Starred 
Question No. 1544 on the 9th May, 
1966 and state: 

(a) whether, accordln, to ,.le Code 
of Conduct, each Minister Is required 
to disclose to the Prime Minister, de-
tails of his assets and liabilities 
annually; 

(b) if so, by what date every year; 

(c) whether they are scrutlnlzed, 
and if so, .by whom; 

(d) to whom such detail. pertain-
ing to '.he Prime Minister's assets, 
liabilities and business Interests are 
disclosl'd; and 

(e) whether the Code of Conduct 
wi\) be laid on the Table? 

The Prime MInIster and Minister of 
Atom\( Energy (Sbr1matl indira 
Gandhl): (a) Yes. Sir. 

(b) Dy 31st March. 

(c) They are seen by the Prime 
Minister. 

(d) The Prime Minister also places 
on record along with the statements of 
her colleagues, a statement of her 
asseb and liabilities, even though there 

is no specific provision in the Code on 
this point concerning the Prime 
Minister. 

(e) A cOPy of the Code was placed 
on the Table of the House on the 18th 
November, 1964. 

Concentration of Chinese Forces 

°141. Shri Flrodia: 
Dr. L. M. SIn,hvl: 
Shrl R. S. Pande,.: 
Shri Blbhutl Mlshra: 
Shrl K. N. Tlwar,.: 
Shrl Yashpal SIn,h: 
Shrl Sivamurthl Swam,.: 
Shrlmatl Savltrl NI,am: 
Shrl Basnmatarl: 
&hrl K. C. Pant: 

Wlll the Minister of Defence be 
pleased to state: 

(a) whether It \& a tact that there 
had recently been heavy concentra-
tion of Chinese forces on the Indo-
China border on all fronts; snd 

(b) if so, the steps taken by Gov-
ernment to meet the .ituatlon? 

The Minister of state in the M1nIa-
try of Defence (Shrl A. M. Thomas): 
(a) The Chinese continue to be sta-
tioned in strength in Tibet and have 
been improving their logistic capabili-
ties all along the border. Although no 
new concentration has come to notice, 
the Chinese are continuing to make 
hostile propaganda among the tribal 
population across N.E.F.A. 

(b) Appropriate steps have 'been 
taken by Government for the defence 
of the country. 

Madras Atomlo Power 8taUOD 

°142. Dr. P. N. Khan: 
Dr. M. M. Das: 
Shrl Bha~at .Jha Asad: 
8hrl M. L. Dwlvedi: 
Shrl S. C. Samanta: 
Shrl Snbodh Hansda: 
Shrl P. C. Borooah: 

Will the Prime MinIster be pleu-
ed to Btate: 

(a) whether satisfactory arrange-
ment hal been made for 1lnnnclng 




